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Title: Presentation of the 9t Report of the Committee on Public Undertakings (2010-11) on Action Taken by the

Government on the recommendations contained in 32"d Report (14t Lok Sabha) on Oil & Natural Gas Corporation Limited
— Loss due to sale of Crude containing Basic Elements and Water Content above the norms, based on para 14.7.1 of the
Report on Union Government (Commercial) of the C&AG of India No.11 CA of 2008.
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